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Amount paY3ble by Railway to Madbya 
Prude b Electricity Board 

6314. HRI B.R. ARATA: Will the 
Minister of RAIL WAYS b pleased to 
state: 

(a) whether the Madhya Pradesh Elec-
tricity Bard had pent a huge amount for 
completion of the electrification of Rail-
ways but thi huge inve tmenl by M.ldhya 
Prade h lectricity Board ha been b!ock-
ed without any u e by Railway; 

(b) whether there wa any agreement 
by the Railway for the payment of mini-
mum guarantee amount from the date of 
completion of the work by Electricity 
Board; 

(c) what j the amount payable or 
claimed by MPEB from Railway and 
whether !>uch amount has been paid; 

(d) if not, when thi amount i going 
to be paid to Electricity Board; and 

(e) v Ihat tep are being taken to make 
thi s pa) ment by the Railways? 

THE DEPUTY MINI TER IN THE 
MI rSTRY OF RAILWAY AND DE-
PARTMENT 0 PARLlA 1ENTARY 
AFFAIRS (SHRl MAlUKARJUN) : 

(a) The inve tment by MPEB for 'upply 
of p wer for Railway Electrification is 
not being blocked. 11 the in tal1<11i llS 

are in use. 

(b) Yes. 

.(c) to e). For power supply to Kiran-
dul-JagdaJpur Section on Waltair-Kirandul 
Line, there is dispute between outh Eas-
tern Railway and MPEB in regard to the 
date of completion of the work by MPEB 
and the treatment of the period during 
which M PEB refu cd to release power for 
running of electric trains. It was agreed 
by both the partie a~ a meeting convened 
.in the Mini try of Energy to refer the is-
Slle for arbitration by Member (Eco. & 
Comm.) eEA whose award is awaited. 

tajf trength in Gole Market C.G.U.S. 
Di pen ary (HomoeopatWcJ 

KAPPA: Will th 
Mini'ter of H AL H AND FAMILY 
WELF RE be pIe 

(a) \\ hether it i a fact that in Oole 
1 " r~'et . .H.. 'spen ary (Hom eopa-

thi ) the nClioned , [rength of Physi i ns 
i thr e wherea the number of ·]octor 
po ted ther is fi e; 

(b) whether it i al 0 a fact that . ome 
junior mo t ad-hoc appointee have been 
po ted there while enior regular Ito tor 
are frequently !>enl to far off dispen. arie 
to do r Ii ving dutie. ; and 

(c) if o. the r u. on. for 1I h inequ:l-
litie and what teps Government propose 
to tak.e to avoid the. e ill future? 

THE. I:' p: IT':" ~ 1. ' ::-1. I THE 
MINI TRY OF HE LTH A D !=A 1-
ILY WELF R (KuMARI KUMU D 
B N M. JO HI): (a) Ye. Momo-
pathic Physician. have heen po ted in the 
Gole 1arlcet Dispen ary because it i 
functioning on ] 2 hour continuolls ,hift 
ba is. In addition. the entral HOmOI!0-
pathic tore ' Depot i a1 0 located in t'1is 
Di pen ary. 

(b) and (C). Out or 5 Physicans OtlJy 
one is on the ad-hoc ba i.. Further, aU 
the Phy i ian have to perform relieving 
dU1ie , on their turn in rotation. A uch. 
any que tion of inequality doe" not a,i e. 

Promotion policy of Scheduled Tribe 

6316. SHRI JAI NARATN RO T : 
Will the Minister of RAILWAY be 
pleased to state: 

(a)· the exi ting policy of recrwtment 
and promotion for the Scheduled Tribes i 
the ervice of the Indian Railway accord 
jng to quota; and 

(b) the detail thereof? 




